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SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No(s).20624/2007

(From the judgenent and order dated 03/07/2007 in STR No.13/1987 of the
H GH COURT OF DELHI AT NEW DELHI)

M S DCM LI M TED Petitioner(s)
VERSUS

COWMR. OF SALES TAX, DELHI Respondent (s)

(Wth prayer for interimrelief )

W TH SLP(C) NGCs. 20654, 20655, 20693, 20750 of 2007 & 4045 of 2008
(Wth prayer for interimrelief and office report)

Date: 07/03/2008 This Petition was called on for hearing today.
CORAM :
HON BLE MR JUSTICE S.H KAPAD A
HON BLE MR JUSTI CE B. SUDERSHAN REDDY
For Petitioner(s) M. S.K Bagaria, Sr.Adv.
M. Randhir Chaw a, Adv.
M. Praveen Kumar, Adv.
Ms. Renu Sai gal, Adv.
For Respondent (s)
UPON hearing counsel the Court nmade the foll ow ng
ORDER
In S.L.P.(C) Nos.20624, 20654, 20655, 20693, 20750 of 2007:
| ssue noti ce.
Leave to anend.
Dasti granted.
In S.L.P.(C) No.4045/2008:
Di sm ssed.

(N.  Annapur na) (Madhu Saxena)
Court Master Court Master



